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Commodity Boards, and the Indian

Council of Arbitration.

The steps taken for boosting exports
include the supply of imported raw
materials for export production through
the import replenishment policy, supply of
sclected, important indigenous  raw
materials at concessional prices. marketing
assistance to make selected export products
competitive in international markets, bank
credit at concessional rate of interest,
drawback of duties and concessional rail
freight on the movement of selected export
products from inland centres of production
to the ports of export.
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Airport at Cholavaram (Madras)

2771.  SHR1 SEZHIYAN : Will the
Minister of DEFENCE be pleased to
state :

(a) the progress made in building a
modern  airport at Cholavaram near
Madras ;

(b) whether preliminary studies have
been completed by experts ; and

(c) whether the scheme is proposed to
be taken up in the Fourth Five Year Plan
period ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (a) to (c).
There are no pluns at present to develop
Cholavaram airfie'd for the use of the Air
Force.

Import of Nicke) from Cuba

2772. SHRI INDRANT GUPTA :
Wi'l the Minister of FOREIGN TRADE
AND SUPPLY be pleased to state :

(a) whether any proposal has been
received from the Government of Cuba for
(he sale of nickel to India in exchange for
stee! products ; and

(b) if so, Goveroment's reaction
thereto ?
THE DEFPUTY MINISTER IN THE

MIiNISTRY OF FOREIGN TRADE AND
SUPPLY (SHRI CHOWDHARY RAM
SEWAK) : (a) No specific proposal for
the sale of nickel to India in exchange of
steel products has been received from
Cuba.

(b) Does not arise.
Taternational Exploitation of Ses-bed
DR. KARNI SINGH :
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SHRI OM PRAKASH
TYAGI :
Will the Minister of EXTERNAL

AFFAIRS be pleased to state :

(a) whether India is fully represented
on the 42.nation permanent committee set
up by the U. N. General Astembly for
the exploitation of the sea bed ;

(b) if so, by whom :

(c) which are the other participating
nations ;

(d) what precautions  Government
have taken to safeguard against any
nation establishing naval outposts and

submarine bases in the Indian Ocean under
the garb of international sea-bed exploita-
tion ; and

(e) whether any agreement has been
made as to in what proportion the
exploited wealth beneath the Indian Ocean
will be shared between the participant
nations vis-a-vis India ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) : (a)
Yes, Sir.

(b) The Parmanent Representative of
India to the United Nations.

(c) Argentina,  Australia, Austria,
Belgium, Brazil, Bulgaria, Cameroon,
Canada, Ceylon, Chile, Czechoslovakia,
El Salvador, France, Iceland, Italy, Japan,
Kenya, Kuwait, Liberia, Libya,
Madagascar, Malaysia, Malta, Mauritania,
Mexico, Nigeria, Norway, Pakistan, Peru,
Poland, Romania, Sierra Lcone, Sudan,
Thalland, Trinidad and Tobago, U.S. S R,
U.A.R, U. K, United Republic of
Tanzania, U. S. A. and Yugoslavia.

(d) and (e) ¢ The General Assembly in
its Resolu:tion No, 2467 adopted at its east
session has instructed the Committee on
the Peaceful Uses of the Sea-bed and the
Ocean Floor beyond the Limits of National
Jurisdiction of study measures for ensuring
the reservation exclusively for peaceful
purposes of the sea-bed and the ocean
floor. 1t has also requested the U.N.
Secratary-General to undertake a study on
question  of  establishing appropriate
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international machinery for the promotion.
of the exploration and exploitation of the
resources of this area and the use of these
resources in the interests of mankind,
taking into special consideration the needs
of the developing countries.

Furthermore, the 18-nation Disarma-
ment Committee has also been iostructed
to examine ways and means of demilitaris-
ing the sea-bed and the ocean floor.

Review Committeeon S T. C
2774. SHRI VISHWA NATH
PANDEY ;
SHR1 K. LAKKAPPA :
SHRI A. SREEDHARAN :
SHRI HARDAYAL
DEVGUN :
SHRI SITARAM KESRI :
SHRI B. K. DAS-
CHOWDHURY :
SHRI CHENGALRAYA
NAIDU :
SHRI1 D. N. PATODIA :

Will the Minister of FOREIGN
TRADE AND SUPPLY be pieased to
refer 1o the reply given to Unstarred
Question No. 263 on the 12th November,
1968 and state :

(a) whether Government have sinace
considered the recommendations made by
the Review Committee on the State
Trading Corporation ;

(b if so, the result thereof ; and

(c) if not, when they are likely to be
considered ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
AND SUPPLY (SHRI CHQWDHARY
RAM SEWAK) : (a) to (¢). Government
have considered the views and recommen-
dations cantained in the interim report of
the STC's Review Committee and are in
general agreement  with  them. The
recommendations in  the Report for
expansion of the Board and other organi-
sational matters have been agreed to by
the Government. Most of them have been
implemented by the Corporation. The
final report of the Review Committee is
expected in a few wcek's time. Govern-
ment will take suitable further action when
they receive final report.





